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FINANCIAL EXPRESS

Reg. Of.; Trishul, Dpp. 3amartheswar Temple, Law Garden, Ellishridge
I‘ AX | S BA N K Ahmedzbad-6. COLLECTION: 15t Floor, Balleshwar Avanse, § G Highway, DEHAHB HD'TIGE

Opp Rajpath Cluk, Bodakdew, Ahmedabad, Gujarak - 380 054.

We, Axis Bank Lid, (formedy known &5 UTI Bank Lid,, (hereinatter relermed 1o as "the Bank") having its Regesterad OMfice al Trishul, Opp. Samartheswar Temple, Law Garden, Elisbridge, Ahmidabad
JB000G, amang oiher places it Axs Bark L, 151 Floor, Balleshwar Avense, 5 G Highway, Opp Aajpath Club, Bodakdey, Abmedabad, Gujaral -380 0654, and oo herety ghve the Malice under Section
13(2) af the aforesakd At in 85 capacity as Secured Greditan, Whereas the bamwers/guarantors/ martgagors mentionsd hersunder had avaiked the financial assistance from Axis Bank Lid, We state thal
despite having avalied the fnanclal assistance, the bormowers/ quEarantars/morigagors have commited detaults in repayment of merest and principal amaunts as per due dates, The acoount has been
classified & Nan Performing Assat an the date mensioned hereunder in accoedance wish the dirsctives £ guidelings Bsued by reserie Bank of India, cansequent to the Suthorised Oflicer of As Bank Lid
under SacuntEation & Recanstruction of Fnancial Assets and Endorcement of Secunty interest Act 2002 & im exprciss of powsrs conlerrsd under Section 13412} read with Rule 3 of the Securnty Inersst
[Enforcemant) Awles, 2002 izswed demand notices to bonroeers, co-barmowers, Guarantars/mor igagors on the dates mentioned hersin below under section 1342} od Sacurilisation and Re-canstruction of
Fimancial Assets and Enfrecement of Security interest Act 2002 ta pay the amount menlioned in the said nodice together with further imenest at the confracteal rafe, costs. changes and incidantal expenses
2t hawineer the nolices weee mbunad un-served and as such they arg beraby rfoemed by way af pubdc notice aboul the same.
REPCO HOME FINANCE LIMITED SOk BN A R RO i TRARY R _
Repco 8F-1, S Watwran, Oooosils sk Raindropn buslding ;f:- anﬁﬂd‘ﬂ:ﬂ gﬂ: E-Il : Enmw ! Amlrll &HE: Date Amoumnt ":Iﬂb I]lEI:.'rlplll!rlll!I Ihe Mﬂﬁ.gagﬂd
Home Financ P, N s - S * Account Number Guarastors and Address | (in Ris.) uuﬂ:';“" D:m:ﬁﬁlluﬁu il sl
I 1
. EORM A . o DEMANDNOTICE T1{1) BHARATKUMAR|(2) MAMTABEN B Tﬂ H.ﬂi!lm' Rs. 4468582/~ |Propery 1. ALL THE PIECE AND PARCEL QF BLOCK RO, K-119 IN
SHIVPRASAD BANSAL | BAMSAL (Co-Borrower) | 98-39.028/- &% o RESIDENTIAL SCHEME KHOWN A5 "BRISHNASHANTI - 2 HOUSING SOCIETY"
Matice wa 1K) of The Secansation and Recossinuction of Fancel lasess ind Enforcemest of Jecurity biterest Aot 662 2. 3
PUELI{: AHHDU”EEMEHT The Fedovang Borower avaled Te Defow mermoned oans Pom Repco Home Fimance Lid gﬁq;;“};‘qu shakm - | # 1/B%, K BISHMNA 16122080 2-12-2020 HAVING PLOT AREA ADM 58,50 S0, MTR. WITH UNDIVIDED COMMON ROAD
{Under Ragulaﬁun 6 of the Insolvency and Bankruptcy Board of India Nrnhhdﬂfm Tha loars ,-,-f;.q.u;-.-.-«wr._u: bclj-er-f;:arm*:q ) have been sacured by the 5 I\"Mi-lll r-l;:l 5 0P FI;.’J-’-[I { SHANTI - 2. WARD N, AREA ADM 18.70 50. MTR,, TOTAL AREA ADM TB.50 50. MTR. WITH BUILT
Insotvency Resolution P for Co te Pa Requlat W16 Togage of Jropenies mentoned n | Laumn No 3). As Ry nave 3k 0 achers 10 e Erms & condilions " Pl |6, O. P. ROAD, UP AREA ADM 2512 50 .MTR. 0NN A LAND BEARING REVENUE SURVEY N0,
[T‘IS NCY ResHULN FrOCess or Lorparate FSﬂI'IE} Quiamons, o e o i it a6 The Rosm ecome ivecular: e ke wars Chastilied i NP a6 per he Rl VADODARA - 380020 :
; il .]_rm” e e b i S e B i Phcmrcn S - Aot Pk e il o C-27/A VIIAY Nagar | VADODARA-390020 361 PAIK], T. B SCHEME MO, 1, F P N0 9 PAIK]L LYBIG AND BEENG AT MOLJE
FOR THE ATTENTION OF THE CREDITORS OF e i L e oy o 2 e e | C-27/A, VIJAY NAGAR, VILLAGE - AKOTA, REGISTRATHON SUS DISTRICT - VADODARA - 3 (AKOTA),
Column Mo 4] This amount wilh further rieres? § cosls on the siid amount shal aiso be payabie a3 GADKHOL B Th.l ;
HEAT THERM PRIVATE LIMITED S00iCERE 3T T S wh D Chargsd win fiec PO (heirraspecte cEs ANKLESHWAR, DIST |GADKHOL - 6 TA REGISTRATION DISTRICT - VADODARA. THE SAID PROPERTY 15 BOUNDED
RELEVANT PARTICULARS - i 3 3 I 1 5 BHARUCH, AMKLESHWAR - | ANKLESHWAR, DIST, A5 FOLLOW: SURROUNDING: - RORTH: SU8 PLOT MO 120, S0UTH: SUB
1 Name of Corporate Debtor HEAT THERM PRIVATE LIMITED T 293010 EHARUCH, PLOT N, 118, EAST: BLOCK M. 18, WEST:6 MTR. WIDE ROALD
FrfET I_F;W e e %o.| Bance Borowers & Guorands | "y cosant Details of secured Assets AGRAWAL AGENCY, C-28, | ANKLESHWAR - 393010 Property 2: ALL THE PIECE AND PARCEL OF BLOCK WO. K-120 IN
& PG £ ! 1 Mr. Balwantsinh H Solanki - All that piece and parcel of VLAY NAGAR. GANKHOL. |y 119 & 120, KRISHNA RESIDENTIAL SCHEME KNOWN AS SRISHNASHANTI - 2 HOUSING SOCIETY®
g ikl Uik .':“F"_IE':';'T.'W'E Detdor | Roc ~ AHMEDABAD Bomrower immovable property of .1?1 F{ﬂ*"‘;ﬂﬂ Em;‘_é‘gmﬂgr | SHANTI HOU. SOC.-, HAVING PLOT AREA ADM 35,17 S0. MTAL WITH UNDIVIDED COMMON ROAD
5 MeLrpord '. b I'E':‘_ — . Sio. Hariinh Moadsinh Ahmedabad in Flal No. J402, 393:'001 o “|OPP GHIYA PARK, AREA ADM 11.78 S0. MTR.. TOTAL AREA ADM 4655 S0 MTR, WITH BLUILT
4. %_’J:Irl:l-_:ﬂah;-: H"-rTJﬁ:f ;JH-ILIWI:EHEE_HIHIW U29220GJ2014PTCO80245 Solank Opp Siddhnath admeasuring about 100 Sq.Yrds, %119 & 120, KRISHNA MUJMAHUDA, UIP AREA ADM 25,12 50 _MTR. ON N4 LAND BEARING REVENUE SURVEY NO.
. danirication -3. Corporale Defrlor : Ao Musicl logethar wilh construction EJI-!-I"'."II HOLL 300 1. opp | VADODARA 3651 PAIKL T, P SCHEMAE MO, 1, F. P RO, 9 PAIKI, LYBIG AND BERNG AT BADLUE
5. | Address of the registered offce and Elnl Hu.g?ﬁ. R-:»agﬂ Nao. B4id, GIDC, 3 % standing therson in the scheme GHIVA PARK. VILLAGE - AKDTA, REGISTRATION SUB DISTRICT - VADODARA - 3 (AKOTA),
principal office (i ary) of Corporais Debiar| Sachin, Surat — 384 520 E-ﬂ'aﬂmih Kathwaca 'ﬁzﬂm Known as ‘Naiya Apariment’ MLUMAHUDA. VADODARA REGISTRATION DISTRICT - VADODARA. THE S40 PROPERTY 15 BOUNDED
| 6. Insodvency commencament date n 181212020 Froduct. Ahmedabad - 32 M0 hyng besng and situate on the land Account No: A5 FOLLOW - SURROUMDING : - RORTH : SUB FLOT NO. 121, SOUTH : SUB
rasgect of Cororate Debdar (Order Uploaded On 24/12/2020) Also at, of Svey Wo. feWl, Jalid, PHROO1301860050 _ PLOT NO. 113, EAST. BLOCK NO. 18, WEST : 6 MTR. WIDE ROAD
| 7.| Estimated date of closure of insohvency | 16/06/2021 Flat No. J402. 4th Floor Feallin, T8 B, TP E,CHE'-'E Piease further nobe that as mentioned in sub-section 13 of Se¢.13 of the aloresaid Act, you shall pattranster by way of sale, lease o atherwise any of the assets Stated under security refermed ta in this
rasdlton process ! % No. 114 {Vasiral-Hamol), Final Wotice withaut prior writien consent of gur Bank
= | U“l!r . "ﬁdl'g'i-':"-;lﬂ'h'l'l]ﬂt pl | I‘J 1|-_+ i -1 -y d A -
H.| Mame and Registation numberofthe | CA MIMAI GAUTAM SHAH 5 E Ramol. Ahmedabad — 382 449 1|:EL -':.u-.-, :'.“ 'EIJ:HI'-IEE'IE:T g Date ; 26.12.2020, Place ; Gujarat 8d/- Authorised Officer, Axis Bank
insahency professonal ading as inferm | Reg, Ne.: IBEIIPA-D01/1P-PO01 54/ | & : 15 3q Mirs siluate al Moje
F&Eﬂhr':m!"lF'm‘&s&n:rﬁl : 2.:;.19?_15.'1@333 | £ | Mrs. Nanda Kangar - Ramol Taluka City in the
| | == Co-Borower | . |[Registrat Sub District
% | Adiess & emal of e i resaion | KOS-606-607, Siver Oais, Near Malalawmi Char | | | £% e | A | s 11 tAsiaii) and
professicral, as registerad with Be bard EEE-1El.IF'E|;1I. .ﬁ.hma:lja_baﬂ--ﬁﬁﬂ 007, Gujarat : 4 Wio. Batwantsinh Solanki 18042020 |District of Ahmedabad bounded Reg. Off.: Trishul, Opp ':-j.am.art.nasi.uar T.EITIFIIE'. !.a'ﬂ.!}ar.dnr.r; E.||I5:|]ri.|1._ul:. DEMAND NOTICE
=mail: cnjabddgmail com | B | Oop Saldbnath Mahacay « Intevest | by four side as mentionsd below . _ﬂ.hrr.::d_.z..ha-:l-ﬁ COLLEGTION: 15t Flaor, Hdll?s.hwur.m.nnu-::. 5 G Highway u c
10| Address and e-mal to ba used fior BIS-G08-60T, 2dver Oaks, Near Mahalaxmi Char | i# Mandir, Sngarwa, Kathwada 8Coal  |Eaat: Lif Dpp Rajpalh Club, Bodakdey, Ahmedabad, Gugaral -380 054
comrespondence with the Infadm Rasta, Paldi, Ahmedabad — 380 007, Guiarat | S5 Maue Procuct West: Open Space We, fodts Bank Lod. (formesty known as UT] Bank Lid., (hereinafter referred to as "the Bank®) having its Registered (ffice at Trishul, Opp. Samartheswar Temple, Law Garden, Ellishridge, Ahmedabad
Rasalition Prolessiona E-mail: cnjabd@gmail.com ! 1 - 187 340 North: Flat Na. J-403 JE0006, among other phices its Axis Bank Lid, 151 Fleor, Balleshwar Avenae, S G Highway, Opp Rajpath Club, Bodakdey, Abmedabad, Gujaral -380 054, and o hereby give the Matice under Section
11| Lasl date for submssion of claims 070202 [ medabac - o 5ﬂllf.h.":|‘ 5 13(2) af the aforesaid Acl in ®s capacily as Secured Creditor. Whereas the barowers/guaraniars/martgagors mentioned hereunder had avaiied the financil assistance from Axis Bark Lid. Wo state thal
T T R ! Also al, L despite hawing avaled the fnancial assistance, the bormowers/qEarantars'morigagors have commited defaults in repayment of imferes? and principal amaunts as per diss dates, The account has been

(12| Claszes of crediors, if any, under dause (b)| Not applicable as of now

: . e a0 . classitied a2 Mon Performing Asseton the date mentioned hereunder in accondance with the directives | guidelines isued by reserve Bank of India, conseguent to the Authorised Officer of Axds Bank Ltd
gmﬁéc:ﬁﬂél;nﬁrmm f;::j };E;:E:;:_:Zm under becuriization & Recanstruction of FnRancial Az=ets and Erforcement of Eev:ulir,'ir!t&'_ust.ﬁtt 2002 & in exnrcise of powes L:l:e_'llurra:l undier Seclion 13012) I'Eﬂ.d'i.‘I:'l Rule 3 of the 5-E'Cur'!}'|I'I1IJIE:5-':
3 - - o ! ) [Enfarcament) Aues, 2002 Esued demand nobices to barnowens co-barmowers/ Guaransars morigagors on the dates mentioned harsin below under section 1342) of Secwritisation and Re-canstnaction o
(13| Names of nsohancy professionals isentiied) | _ Ramol, Ahmedabad - 382 449 Financial Assets and Enlorcement of Security interest Act 2002 to pay e amount menticned in the said notice together with further inerest at the contractus rate, costs, changes and incidental expenses
Eﬁimmfﬁ]m g Mot applicable as of now Mr. Sachinbhai H Trvedi - 2t howivear the nolices wena rebumed un-served and as such they are beraby mlormad by way of public notice aboud the same.
i ' e Guarantor Name of the Barrower Name of the an | JDzed | Outstanding
" {EJI Eg;:r;r?ﬁgd i (&) Weblink: hitps:ibi gov.inhome/downioads S/0, Harshadbhai Ramanial ,?; and Address & Loan Ca - Barrower _I.ﬁ.uml. it "‘"g‘;wf“ Descrigtion of the Mortgaged
are avaitable a1 Trived, Block No. B-404. Jay Account Number Guaranlors and Address {in Rs.) Motice | Demand Notice Property / Secured Assels
Mofice i hershy given That the National Company Law Tribunal has ordered the commencement of 8 Jalaram Residency B/h 1| {1) KIRTIKUMAR MAGAMLAL SADHU |{2) SUMITRABEN KIUTKUMAR | Rs. 09.03.2020 | Rs. 1111611~ | ALL THE FMECE AND PARCEL OF FLOT NO. 5 IN
|corporale insabency resalion process of the Heat Therm Private Limited an 18M212020 (Ordar Gataxy Opel, Vastral {Barrower} 21, DEV VINAYAK RESIDENCY | SADHU{Co-Berrower) |11.38,072.00 & as on RESIDENTIAL SCHEME KNOWH AS "RAM VILAS DUPLEX
upioaded on 2412/2020) Amadabad KALAK SARTHI ROAD, PATAN - 384265 s f&ﬁﬁ%iﬂﬁm“ 16122020 | 0212-2020 | yayiyG AREA ADM 5055 SO0. YARDS LE. 42 27 S0 MTR.
| The creditirs of Heat Therm Private Limited, sre hancby called upon fo submt their claims with prooé on L I 50 MAGANLAL SADHU, CHAUDHARY VAS. |ageope WITH COMMON PROPERTINATE ON N.A LAND BEARING
{ar bebarre OTI0AFR021 Lot inlerim resolution pralessional o1 the address merfionad against eriry Mo 10 ’T‘“ﬂaﬁ:'ﬂi‘“ﬁ,‘;’?‘-ﬁﬁ'i’fﬁﬁfﬁﬂi nz*;rnﬂ;ltine—'-s-:;;:[f:i% LAKHAPURA, TA-SANTALPUR, PATAM - 3B4265 | w0 ®IRTIKUMAR SaADHLU. REVEMUE SUBVEY NO, 28/PAIKI 2, LYING AND BEING AT
| The fnancial crediors shall submit teir ciaims with proof by electronic means only. All cther creditars e Bl i Mmool Pt T R S LAKHAPURA PRIMARY SCHOOL, GAM - |CHAUDHARY VAS, MOLLIE VILLAGE - HANSAPUR, TALUKA & REGISTRATION
'ﬂd:mmatlamwmprmflnpermn.b'rpqslu'tr;épeclrdt;rr:rrﬂans. : = e T e e ot LAKHAPUIA TA-SANTALPUR, PTAN - 385360 | LAKHAPURA, Th-SANTALPUR SUB DISTRICT & REGISTRATION DISTRICT - PATAN, THE
|Submission of false or misleading procds af elaim shall attract penalties. Pchuces i} Fower i e possession of e Secured 85565 0f he DOrTwer INCLAng e RYS I Tansher ty wy FLOT MO, 5, RAM VILAS WPLEX, SR MO Eﬂﬁ ':gﬁ?‘f AN VILAS S4lD PROPERTY IS5 BOUMDED A5 FOLLOW:
: Sl iﬁf’ﬁ:jﬁ: ﬁ:_“;“;::j’;‘; “‘:*jj;:;:e:ﬁ"g; L“*ﬁgﬁ;ﬁ 2B/PAIKI 2, MR, 5 LP BHAVAN, SIDOMAPUR | 1oy e 'oe o anmai 2 SURRDUNDING: -H0RTH: PLOT NO, 06, SOUTH: PLOT MO,
Date 55122000 Mame and Signature of erm Resclution Professional: CA NIMAI GAUTAM SHAH :m;u;_;m';;_, = shal .E;,,-._;;:.-ﬁr}“;:l}-.g st il o smcamach kol bioniiucend s ROAD, PATAN 5 LP BHAVAN, SIDODHAPUR 04, EAST : 7.50 MTR, WIDE INTERNAL ROAD, WEST: B. 5.
i_FIal:E: \hmedaad Elg No.: EE!-'!FA-I]:H.'IF'-F'I:-IHH.?IH."-1EI113E:|_. P R - _.ﬂ.muuu'rlllu: PHRO1300 3633041 ROALD, PATAN WO 27 ,
- smbe L cmimrlmivsb o baegmpg et o ssarnieelegerli oty 2 | (1) CHATURBHAI PREMJIBHAI RAMANI|(2) BHARTIBEW CHATURBHAI|  Rs. | 09.02.2020 | Rs.3073042% | ALL THEPIEGE AND PARGEL OF SUB PLOT ND, 1370 2241 TO
e % FCUTed Dy S6cyred CRRIOE N ENGERee Dy you 31 3Ny Bme beturs T dale head o ssks or manener of {Barrower) SAMAY DIAMOND. R K, GEMS, OPP | RAMAN (Co-Borrewer) 11, O | 37,00,000/- & a5 on 22/1% OF PLOT NO. 13 T0 22 IN RESIDENTIAL SCHEME
e securad vt 544} PIRVADI, KOTHARIYA RING ROAD. KOTHARIYA, | PARK-B, NR. ASHIRVAD 16122020 | 02-12-2020 | kNOWN AS "D PARK-E HAVING AREA ADM 52-377 50,
w.ar:n m [SARFAES! ACT 2002), REPCO q:;TQ'ETﬁif.".:E'T“E‘ RAIROT - 360001 :imT::m: ZDL.:E?EFE HES:HT WITH. s BI85 SCK TARDEITH LAMGTERL [ETEHIMEE O
— 11, DM FARK-B, M. ASHIFWAD HOSPITAL, MR ROAD. F5 NO 1[IEiP PLT H‘J IT ON M.A LAND BEARING REVEMUE SURVEY NO. 108 Pk,
BMAYDI CHORDI, MAVTH MAIN ROAD, OFF 150 i3 Ti EHE-‘TI:IEE-'1.1 AT LYING AN BERNG AT MOLUE VILLAGE - MAVII, TALURA -
FT ROAD, RSNO. 108R PLOT KO 13 TO | g kT ki CITY, REGISTRATION SUB DISTRICT & REGISTRATION
2EATOZEA, MAWD, R IEDT DUSTRICT - AAMKOT THE S2I0 PROFPERTY 15 BOUMIDED A3
Accounl No: LPROGETOZI0 3010 FOLLOW  SURRDUNDING: - MORTH: 7-50 MTR., WIDE
PLUBLIC RDAD, S0UTH: SURVEY NO. 1071, EAST. PROPERTY
QF SLIEPLOT MO 13 TO 221 TO 2210, \WEST. PROPERTY 0F
SUBPLOTNO 13TOZ2 TO 2212

Pizase further nota that as mentionad in sub-saction 13 of Sac.13 od the aloresaid Acl, you shall nat fransfar by way of sale, lease oratharwise any of tha as=als stabed undar security referred to infthes
Hotice withaut prioe written congent ol ouw Bank

Date : 26.12.2020, Place : Gujarat 5d/- Authorized Officer, Axis Bank

Asset Recovery Management Branch:

ion Bank
U Union Bank Building, 5th Floor, 66/80, Mumbai Samachar Marg, Reg. OMf.: Trishul, Opp. Samartheswar Temple, Law Garden, Ellishridge.
nion an Fort, Mumbai — 400 023 Tel : 022 - 22629451/ 52 / 54, 22632807 I AX | S B AN K Abrnedatied 5. COLLECTION, 151 Finar, Ballciinusr Svsnse, 3.6 Highwy, DEMAND NOTICE
PR Rl LUR, BOGdRDEY, RIMEBCaDEa0, Wupards - ol
of India ’ ! b Opp Rajpath Club, Bodakdev, Ahmedabad, Gufarat -380 054

Mobile : 9619978983 / 8928211305

A GOVT OF M08 UNDERTAHIRG

%m EE Email: arb.msm@unionbankofindia.com. We, Axes Bank Lk |‘-urmarla-_kmw_n &5 LT Bank Ltd,, Mmerenafter referred to as me Bank?} naulng_ﬂs Aegisterad Office at Trishul, Opp H_HWrrrﬁ.war Temple, Law G.am_en. Erllsnrr_nue ulnmerlarfen
JEQTEEG, amany cEher phaces its Axis Bark Lid. 161 Floor, Balleskear Avenwe, 5 G Highway, Opp Rajpath Ghab, Bodakdey, Almedabad, Gujarad -380 054, and do herelny give he Balice under Seclion
E AU CT I o N SAL E N OT I c E U N D E R SARFAES I ACT 13(2) of the aforesaid Actin #s capacily as Secured Creditar. Whereas the bormoasrs/guaranbars martgagors mentionsd hareunder had availed the financil assistance from Axis Bank Lid. Wa state thaf
- ( ) despite hawing avaled the fnancial assistance, the barrowers/guearantars'morigagors have commisted defaults in repayment of imterest and principal amaunts as per dis dates. The account has besn
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND Classitied 35 Mon Performing Asseton the date mensioned hereunder in accondance with the directives | guidelines issued by reserve Bank of India, conseguent o the uthceised Officer of Axs Bank Lid
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISON TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002. under Secuzation & Recanstruction of Fnancial Asses and Enforcement of Securily inberast Act 2002 & in execiss of powens conlernsd under Section 13{12) read Wi Bule 3 of the Secury imens
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s), that the below described immovable property mortgaged / charged to [Enfarcament) Aules, 2002 iEzusd demand nofices to bomresns, co-barnowens Guaranbars/morigagars on the dates mentioned hensin below under section 13(2} of Securitisation and RBe-canstruction of
the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor) will be sold on “AS IS WHERE Financial Assets and Enforcement of Security interast Act 2002 ta pay the amount mentipnad in the said notice bogether with further ineest at the contrachss! rate, costs, changes and incadental expenses
IS”, “AS IS WHAT IS”, “WHATEVER THERE IS” AND “WITHOUT RECOURSE BASIS” on 27.01.2021 in between 10:00 AM to 03:00 PM, for recovery of respective i howevar the notices wene retumed un-served and as such Shey are ereby rdormed by wiay of pubdc notice about the same,
amounts, due to the Union Bank of India (Secured Creditor) from the respective Borrower(s) and Guarantor(s) as mentioned below. The Reserve Price and Earnest Money Dabe of Outstanding
Deposit will be as mentioned below, For details terms and conditions of the sale, please refer to the link provided in Union Bank of India (Secured Creditor) website i.e. S Name of the Borrower Name of the Loan NPA Date | Amount (Rs.) Description of the Mortgaged
www.unionbankofindia.co.in. Bidder may also visit the website https://www.ibapi.in The under mentioned properties will be sold by Online E- Auction through website Na, and Address & Laan Co - Barrower / i"'"&; & Demand a5 per Properly / Secured Assels
: www.mstcecommerce.com on 27.01.2021 for recovery of respective amounts plus interest and other expenses in the respective borrowers accounts. Account Nummber Guaraniors 2ad Address {in hs.) Molice  [Demand Notice|
Online E- Auction throuah website : www.ibapi.in L] (1) GOVINDBHAI RAMJIBHAI KHUNT | (2) CHANDUBHAI GOVINDBHAI Ris 31-0¢t-20 Rs. ALL THAT PIECES AND PARCELS 0OF IMMOVABLE
. . 9 " " pi. [APPLICANT/MORTGAGOR) KHUNT {CO-APPLICANT) 12,00,004 & 16.,51,817.42/- | PROPERTY COMPRISING OF OPEN LAND PROPERTY
Date & Time of Auction: 27 January 2021 at 10.00 A.M. to 03.00 P.M 248, PADARVADI, SHANTINAGAR, | 245, PADARVADI, SHANTRIAGAR, 1612:2020 | as0m 08-12- | neppyEnUE SURVEY NOL 129 PAIKL NA LAND, PLOTS
: - - SARDHAR, TA. RAIKOT DIST RAJKDT | SARDHAR, Ta. RAJKOT DIST 2020 Posl PLOT MO, 2, LAND ADM, AREA 436-09 501 MTRS
No. |5 Name of The branch W e ot bats Tier Enoumbrance GULIARAT- 360025 RAJKOT, GUJARAT- 360025 =520-0-D S0. YARD, AREA KNOWN AS SHANTI NAGAR
c) Description Of Property b) Earnest Money Possession Symbolic/ SHREE KHODIYAR NIVAS, PLOT NO.2, | SHREE KHODIYAR NIVAS, PLOT SOCIETY. “SHREE KHODIYAR MIVAS® OF VILLAGE
LB L L) AR SHONTI MAGAR SOC., OFF Maxarss | MO-Z. SHANTI NAGAR SOC. OFF SARDHAR OF TALUKA RAJKOT OF RAJKOT DISTRICT IN
(In Rupees ) ROAD, VILL, SARDHAR, TA & DIST | MAKARBA ROAD. VILL. SARDHAR, THE MAME OF GOVINDEHAI RAMJIBHAI KHUNT AND
1 a) M/s Aastha Sarees a) 2,24,86,000.00 Rs.5,42,35,036.95 (RS.FiVB Crore Fourty Two Lakhs Thirty Not known to A.O. B JEOT GLLARAT-IR002S, TA & DIST. RAJKOT GLLARAT- BOUNDED A3 UNDER : SURAOUNDINGS © NORTH : ROWD,
b) Asset Recovery Management Branch b) 22,48,600.00 Five Thousand Thirty Six and Paisa Ninety Five Only) as on| =~ ------------------- Recount Mo 91 7030042321600 3E0025 SOUTH : ROAD. EAST : ROAD. WEST : LAND
¢) Shop No. G/1( West Part of Shop No. 08), Sarthi Residency, 03.09.2018 plus further interest thereon w.e.f 04.09.2018 at| Physical Possession
Building-B, B/s Federal Bank, Surat, Puna-Kumbhariya Road, Opposite applicable rate of interest, cost and charges till date. £ | (1) HASMUKHBHAI KHINUJIBHAI BHIMANI {APPLICANT/MORTGAGOR) Ris. 13-Oct-20 Rs. ALL THAT PIECES AND PARCELS OF IMMOVABLE PROPERTY
Shayam-Sangini, Kumbhariya Road, Surat-395010 admeasuring Kunal Acharjee - 9175935797 BLOCK / TENEMENT MO 2, VRUNDAVAN SOCIETY, DHROL, JAMNAGAR - | 8.00.008/- & 13.,03,692.19/- | COMPRISING RESIDENTIAL TENEMENT NO.2, ADM. 534,10
1730.00 Sq Ft Carpet Area Date 11.01.2021 Time : 11.00 AM to 1.00 PM 61210 16122020 | aso0m09-12- | 5, F7(54.26 50 MTRS) CORSTRUCTED ON PART NA LAND
d) Mr. Satisbhai Gopalbhai Patel Aecounl Ho: 51 303005T093408 2020 OF PLOT WOL &, TOTAL AREA DAY, 331,56 50, MTREOF R 5
3 | a) M/s Om Anand Exports a) 1,64,87,000.00 | Rs. 5,35,09,528.00(Rs. Five Crore Thrity five Lakhs Nine| Not known to A.O. (2) HARSHAD KHIMJIBHAI BHIMAKI (GUARANTOR | MORTGAGOR) NO. 1/3 PRI STTUATED AT VRUNDAVAN SOCIETY, DHROL,
b) Asset Recovery Management Branch b) 16,48,700.00 Thousand Five Hundred twenty eight Only) as on 30.06.2020  ------------------- BSHA, BLOCK 2, DHROL 10, DHROL, JAMMAGAR-3612740 TA. DHROL, DIST. JAMNAGAR IN THE NAME OF
¢) Amalgamated  Property No. A/101 And A/102,1st Floor, plus further interest thereon w.e.f 01.07.2020 at applicable| Symbolic Possession BLOCKTEMEMENT WO, 2. WRUMDAVEN SOCIETY DHROL, JAMMWAGAR- HASMURHEHAI KHIMJIBHAL BHIMANI, HARSHAQD
Pramukh Complex, Wing A,Situated at R.S.No.433/Hissa No.1 rate of interest, cost and charges till date. Kl Fali] KHIRJIBHAL BHIMAKND AN GIRDHAREHA! KHIMJIBHAI
Piaky, T.P.S.No.3 (Katargam),F.P.N0.303 Paiky C.S.Ward Kunal Acharjee - 9175935797 (3) GIRDHAREHAI KHIMJIBHAI BHIMANI (GUARANTOR / MORTGAGOR) EHIMANI AND BOUNDED A5 UNDER: SURROUNDINGS
Katrgam, Nondh No.5768,Vasta Devdi Road,Nandu Doshi Ni Date 11.01.2021 Time : 11.00 AM to 1.00 PM KSHA, BLOCK 2, DHROL 10, DHROL, JAMBAGAR-361210 NORTH : TENEMENT NO. 3 CONSTRUCTED ON PLOT NO. 8,
wadi, Katargam,Taluka Surat City ,Dist Surat,Gujarat.Built Up BLOCK | TENEMENT NO, 2, VAUMDAVAN SOCIETY, DHAOL, JAMNAGAR- SOLITH © TEMEMENT NO. 1CONSTRUCTED ON FLOT NO. 6,
area 3834.17 Sq.Ft d) Mr.Dhirajlal Arjunbhai Patel FE1H0 EAGT | INTERMAL BOAD, WEST (PLOTN, 5
3 |a) M/s Om Anand Exports a) 90,30,000.00 | Rs. 5,35,09,528.00 (Rs. Five Crore Thrity five Lakhs Nine| ~ Not known to A.O. Please further nate that as mantioned i sub-section 13 of Sec. 12 of the Mloresaid Act, you shall not transer by way of sale, lease of otherwise any of the assets statad wder sacurily
b) Asset Recovery Management Branch b) 9,03,000.00 Thousand Five Hundred twenty eight Only) as on 30.06.2020|  ------------------- relesrrard Lo in his Notice without priar writtan consent of our Bank,
¢)Property Situated at R.S.N0.363/1,Block No.37-A,T P S plus further interest thereon w.e.f 01.07.2020 at applicable] Symbolic Possession : ”
No.4,F.P.N0.40-A,Paiky Plot (House) No.10,Known as 10 rate of interest, cost and charges till date. Date ; 26.12.2020, Fiace : Gujarat Sa/- Aulhorised Otficer, Axis Bank
Gala in Mira Nagar Society,Opp.Saurashtra Patel Samaj Kunal Acharjee - 9175935797
Bhavan,Mini Bazar,Varachcha Road,Mouje-Katargam,Taulka Date 11.01.2021 Time : 11.00 AM to 1.00 PM

Chorysi,District: Surat,Gujaratwith area of the plot is 100.sq.

yards and admeasuring built up area of 3600 sq.ft. El::l I:Il‘l.. Trishul, Opp. Samartbheswar Temple, _.1..: zarden, Ellisbridge, Ahmedabad-6.
d) Mrs.Parvatiben Arjunbhai Patel COLLECTION: 15t Floor, Balleshwar Avanus, $ G Highway, DEMAND NOTICE
: I L Y Opp Rajpath Club, Bodakdey, Ahmedabad, Gujarat -380 054,

4 | a) M/s Om Anand Exports a) 1,44,40,000.00 | Rs. 5,35,09,528.00 (Rs. Five Crore Thrity five Lakhs Nine| Not known to A.O. . ' N— ' . ' '
b) Asset Recovery Management Branch b) 14,44,000.00 | Thousand Five Hundred twenty eight Only) as on 30.06.2020|  --------=-------— We, Axiz Bank Ltd. (formerly known as UT] Bank Lid., (hereinatter referred to as “the Bank®) having its Registered Office at Trishul, Opp. Samartheswar Temple, Law Gardan, Elisbridge,
¢) Immovable Property situated at ward No.6 City Survey No.1271, plus further interest thereon w.e.f 01.07.2020 at applicable| Symbolic Possession Ahmedabad 360006, amang other places its Axis Bank Lid. 151 Floor, Balleshwar Avenue, 5 G Highway, Opp Rajpath Club, Bodakdev, Ahmedabead, Gujaral -380 054. and do hereby
Bhut Sheri Park, Near Galemandi Chowk, Mahidharputra, Surat rate of interest, cost and charges till date. give tha Nofice undar Section 13(2) of the afaresaid Actin is capac®y as Secured Creditor. Wharaas the borrowers/quearantors/martgagers mentioned hereunder had svailed the financial
with total built up area of 147.00 Sq.Yards. Kunal Acharjee - 9175935797 assistance fram Axis Bank Lid. We stale that despite having availed the linancial assislance, the borrowers guaranlors/morigagors hase commitbed defaulls in repayrment of inferest and
d) Mrs.Parvatiben Arjunbhai Patel, Mr.Dhirajlal Arjunbhai Date 11.01.2021 Time : 11.00 AM to 1.00 PM principal @mounts as per dus dates. The account has been classified as Non Performing &sset on the date mentioned hereunder in accordance with the directives  guidelines isswed by
Patel, Mr.Jayantilal Arjunbhai Patel and raserve Bank of India, consedquant 10 e Autharisad Oflicer al Axis Bank Lid. under Sacuritisation & Recanstruction of Financial Asseals and Enforcament af Sacurily interest Act 2002 & in
Mr.Sanjaybhai Arjunbhai Patel exgrcise of powers conferred wnder Section 13(12) read with Rule 3 of the Security Inferest (Enforcement] Fules, 2002 issued demand notices to borrowers’co-
" — - harrowers Guarantorsmaorlgagars on the dates mentioned heren balow undar seclion 13020 of Secwitisation and Re-construction of Financial Asseds and Enfarcament af Sacurity
) a) 92,11,000.00 . 5,35,09,528. . Not known to A.O. 1 : \
E; ws/:e?geﬁg?::?ylsl\m%r;;ement Branch b)) 9.21.100.00 ?ﬁojs:gdogivsezgfr?dﬁsj tvtgvniycégﬁt ()an};)tisf'\é?] Iégkgg 2'\328 ___________________ interest Act 2002 to pay the amount mentioned in the said notice tagether with further interest at the contractual rate, costs, charges and incldental expenses ete owevers the notices were
¢) Amalgamated Residential Property at Flat No.6-C&6-D Sixth plus further interest thereon w.e.f 01.07.2020 at applicable] Symbolic Possession Hrrmﬂun-serhedandassuch they are hereby informed by way of public notice about the sams, TE
Floor, Ashwini Apartment, Kapadia press compound,Opp. rate of interest, cost and charges till date. Mame of the Berrowar Date of u ing 2
Sardar Nagar society,Ward No.7,Nondh No.372/K Paiky Plot Kunal Acharjee - 9175935797 :'- ' and Address & ':E: ;1“ uﬂt‘-’r:‘ﬁ"mﬂ - NPA Date nmgu;me[rﬂ&h “m“g‘é:r:;‘:;:;“:g‘::"
No.1/B, 2/B&3/B Paiky Half West side Portion, Opp.Sardar Nagar Date 11.01.2021 Time : 11.00 AM to 1.00 PM Ll Lean Accound Number ! L Hotica Damamf Huti:a!' P
society, Lal Darwaja,Sumul Dairy Road,Surat,Gujarat-395008. -
Total Built up area of both the flats is 2424.00sq.ft. i | (1) W5, BAJRANG ENTERPRISE [2) YOGESH HIMATEHAI DOMADIYA| 10-09-2020 Rz, { AL THAT PIECES AND PARCELS OF IMMOVAELE COMMERCIAL
d) 1) Smt.Tarunaben Saniavbhai Patel (Flat No.6-C [APPLICANT] &/F 30 NEW MAAKET | (PROPRIETOR) BAJARANG KRLFA. BHIUAL PERA & 1422476, 42 | PAOPERTY BEING IT OFACE MO, T-7 DN THIRD FLDOR, AUILT UF AREA
)2)) Shri Sanjaybhai Arilin‘l,)haiPalel (F(Iat No.6-D) ) YERD, AMAELL TA AMFELI, DIST | SHERI NO, 12 KEAIYA ROAD, AMAELL, GULSRAT-|  1B-12-2020 | ADM. 72,00 S0 MTRS AND UNDIVIDED SHARE AREA ADM. 2162 50
: : — : AMAELL- 388507 SRR | MTRS I “PLETINUM PLAZA" CONSTRUGCTED ON PLOT WO, CMMZ
b) Asset Recovery Management Branch b) 9,21,100.00 Thousand Five Hundred twenty eight Only) as on 30.06.2020| ~ -==r==r==remmemeees . OFF NEW LIONS SCHOOL, LIONS SCHODL KOSAMADL ANKLESHWAR. | SUB-DESTRICT ANKLESHWAR, DEST, BHARUCH 1 THE NAME OF ANKLIR
¢) Amalgamated Residential property at Flat No.9-A&9-B, Ninth plus further interest thereon w.e.f 01.07.2020 at applicable| Symbolic Possession KDSAMADL ANKLESHWAR BHARUCH- 393001 { HIMATEHAl DOMADIA AND BOUNDED A5 UNDER: SURROUNDINGS:
Floor, Ashiyana Apartment, Kapadia Press Compound,Opp. rate of interest, cost and charges till date. BHARUCH-393001 i3) ANKUR HIMATEHA! DOMADIA | MORTH : A OPEN AREA OF BUILDING, SOUTH :ADJ. PASSAGE, EAST -
Sardar Nagar SOC'lety, Ward N0.7,.N0ndh N0372/K,T P S Kunal Acharjee - 9175935797 Aceount Mo: 91003001007 7754 (GUARANTOR/MORTGAGOR] BHOJAL BAfs 1 AL, OFEX AREA DF BLILDENG, WEST :ADL, OFFICE NDLT-8
No.1,F.P.No.8/A Paiky Plot No.3/C Paiky Half East Side Portion, Date 11.01.2021 Time : 11.00 AM to 1.00 PM SHERI NO. 12. KERIYA ROAD, AMAELL, GLULARAT-
3/C Paiky Half West Side Portion,Plot No.4/C&Plot No.5/C,Lal 964710
Darwaja, Sumul Dairy Road,Surat,Gujarat-395008.Total Super 1.7, 980 FLOOR. PLATINUM PLAZA. DPP MEW
Built up area Of. both j[he Flats is 2424.00Sq.Ft. LIONE SCHOOL KOSAMADL AMKLESHWAR.
d) 1.Shri Dhirajlal Arjunbhai Patel (Flat No.9-A) BHARUCH-393007
2.5mt.Urviben Dhirajlal Patel (Flat No.9-B) 2. | (1) WS, AMMAR SEA FODD (2] MALEK ARIF DADA (PROFRIETOR) PLOT 0| 30-11-2020 Rz, é"'”‘ THAT PIECES AND RERCELS OF WWIDVABLE PROPERTY BEING
Bidders are requested to visit the Bank’s website www.unionbankofindia.co.in for detailed terms & conditions of E-Auction and other details before submitting their Bids for [APPLICART) KHARA RLIVA, 19, GREENPARK COLONY, OFF |, D, CHALIHAR & 2261961.00 | CUMSTRUCTED O FLOT RO. 19 LAND ADM. 12719 50 MTRS OF
taking part in the E-Auction. Bidder may also visit the website www.ibapi.in. of Service Provider Indian Banks Auction Properties Information (IBAPI) Portal. ANTSIAR SEA FOOD, WEAR VADHAY! | SCHDOL VERAVAL, PATAN-VERAVAL, JUNAGADH-|  1B-12-2020 | HEEJQEHTI-’J_ PURFOSE NA LAND R. 5 MO. 818 & 522 P AC.2-12 GU
The intending bidders must have valid e-mail id to participate in on-line Auction. The terms and conditions of sale shall be strictly as per the provisions of The 341 VERVAL, JUNAGADH, 3622625 [MOE GAM VERAVAL SUE-DEST GIR SOMAATH (FREVIOUS DIST
Security Interest (Enforcement) Rules, 2002. GLUARAT-3622E5 (3] BIALER RIZVANA ARIF (GUARRNTORS | JUMAGADH) WITHE LIMITS OF VERAMAL-PATARN JOINT MUBGIFALITY IN
PLOT M0, 19, GREENPARK COLONY. | MORTGAGOR) | THE MAME OF MALEK RIZVANA ARIF AMD BOUNDED AS UINDER:
STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) / RULE 9(1) OF SECURITY INTEREST (ENFORGCEMENT) RULES 2002 DPP | [ CHALBEN SCHOD PLOT WO 19, GREENPAAK COLONY. OFF |, O | SURROUNDINGS: SOATH: LAND OF PLOT M0, 20, ADL $IZE 13.75 MTR,
This may also be treated as notice under Rule 8(6) / Rule 9(1) of Security I_nterest (Enforcement) Rule§, 2002 to the borrower/s and guarantor/s of the said loan about the VEFIAVAL FRTAN-VERAVA - CHALBAN sn:'m VERAVAL F'liTA.H-'.l'EFIﬂ.'-'ﬁIL | SOUTH : LAND OF PLOT MO, 18, ADJ. SIZE 13.75 MTR, EAST : LAND OF
holding of E-Auction Sale on the above mentioned date. UNAGADH-360988. UNAGADH.E2965, ! : | PLOT MO, 22, ADJ. STE 09,25 MTR, WEST - £ 10 MTR. WIDE ROAD, A0
For detailed terms and condition of the sale, please refer to the linkprovided i.e www.unionbankofindia.co.in or hitps://www.ibapi.in www.mstcecommerce.com Aezount H&.91EE:;113I1?[I:HE ’ : SIZE0R.25 MTA.
Place : Mumbai Sd/- Pleasa further nate that as memiongd in sub-secton 13 of Sec. 13 of te aforesaid Act, you shall not transter by way of sale, lease or atherwise any of the assets stabed under secunty refermed toin
Date : 26.12.2020 Authorized Officer, Union Bank of India this Notice withoul price written consent of cur Bark.
Date : 26.12.2020 Place : Gujarat 5d/- Auihorized Officer, Axis Bank

o9 ©

financialexp.epapr.in

. . Q . . %ﬁ . . Ahmedabad



